IN THE CENTRAL ADMINI STRATIVE THIBUNAL HYZERABAD BENCH LT
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1. The Chief General Hanager,
Telecommunications, A-P.Circle,
ept.of Tele'con‘muni'catiohs,
Govt.of Ingia, Hyderabad.

2+ . The Listrict 'I‘elecom,Engineer,
Karimnagar Lis . ~

Dept.of Telecommuni-éations, Govi.of India, e

Karimnagar-1,

3. The gub Livisional Offic;ér, Telecom,
. ¢ 2 Sub . Div ision, ‘
Lept.of Telecomunications, Karimnagar Dpist.

1

«+» Respondents,

For the Applicnat: Mr. p.Naveen Rao, Advocate.

For the Respondents: My, k. ngulp Addl.QGSC,

CORAM; ‘ : ) _
THE HON'BLE ME.H.RAGENDRA PRASAD & MEMBE " ( ALMN )

The Tribunal made the following Orders -

At the recuest eof Mr. I @q\uujb ‘l@arned counsel
for the Eespondents, the Case may be licted after two weeks tp

enable him to file an appropriate rep’ly.‘ He waives the ng
List it on 15-10-97,

If any work is ‘a{zailable in the meanwhile and if
applicant is willing He shall be engaged.
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